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DATE ON
S.NO. APPEAL NO. FINAL ORDER DA TE OF ORDER

NO.lMISC ORDER NO. RECEIVED FROM WHICH ORDER
THE PS TO HON'BLE SENT FORI

PRESIDENT DISPATCH,

I IMEMBERSI

FINAL ORDER NO.-

23-10-20241 STI5026412019 F.015879512024 17-10-2024
2 STI5112312017 F.015879912024 17-10-2024 23-10-2024~-

23-10-20243 STI5003412018 F.015880012024 17-10-2024~
4 STI5416212018 F.015880112024 17-10-2024 23-10-2024~-
5 ST/50277/2017 F.0/58802/2024 17-10-2024 23-10-2024
6 ST/51323/2019 F.0/58803/2024 17-10-2024 23-10-20247 ST/50503/2019 F.0/58804/2024 17-10-2024 23-10-20248 ST/51202/2019 F.0/58805/2024 17-10-2024 23-10-2024~~~
9 ST/51203/2019 F.0/58806/2024 17-10-2024 23-10-202410 ST/51231/2019 F.0/58807/2024 17-10-2024 23-10-202411 ST/51275/2019 F.0/58808/2024 17-10-2024 23-10-202412 ST/51276/2019 F.0/58809/2024 17-10-2024 23-10-202413 ST/51388/2019 F.0/58810/2024 17-10-2024 23-10-202414 ST/5144/2019 F.0/58811/2024 17-10-2024 23-10-202415 ST/51475/2019 F.0/51812/2024 17-10-2024 23-10-202416 ST/51531/2019 F.0/58813/2024 17-10-2024 23-10-2024~
17 ST/51588/2019 F.0/58814/2024 17-10-2024 23-10-202418 ST/51605/2019 F.0/58815/2024 17-10-2024 23-10-2024~
19

I ST/51642/2019 F.0/58816/2024 17-10-2024 23-10-202420 I ST/51661/2019 F.0/58817/2024 17-10-2024 23-10-2024I21 ST/51662/2019 F.0/58818/2024 17-10-2024 23-10-202422 ST/51691/2019 F.0/58819/2024 17-10-2024 23-10-202423 ST/51702/2019 F.0/58820/2024 17-10-2024 23-10-2024 I24 ST/51965/2019 F.0/58821/2024 17-10-2024 23-10-202425 ST/50335/2019 F.0/58822/2024 17-10-2024 23-10-202426 ST/52116/2019 F.0/58823/2024 17-10-2024 23-10-202427 ST/52117/2019 F.0/58824/2024 17-10-2024 23-10-202428 ST/52155/2019 F.0/58825/2024 17-10-2024 23-10-202429 ST/52243/2019 F.0/58827/2024 -.~-
17-10-2024 23-10-20~~30 ST/52488/2019 F.0/58828/2024 17-10-2024 23-10-2024 I31 ST/52535/2019 F.0/58829/2024 17-10-2024 23-10-202432 ST/52631/2019 F.0/58830/2024 17-10-2024 23-10-202433 ST/52681/2019 F.0/58831/2024 17-10-2024 23-10-2024

--

-~ Mise ORDER
1 ! ST/51451/2017 M.0/50496/2024 17-10-2024 23-10-2024---=--
2 ST/50975/2020 M.0/50504/2024 17-10-2024 23-10-20243 ST/50766/2020 M.0/50505/2024 17-10-2024 23-10-20244 ST/50506/2024 M.0/50506/2024 17-10-2024 23-10-2024 .,~
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I DEPUTY REGISTRAR
----~----.J

Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPA TCH STATEMENT
FROM 21-10-2024 TO 25-10-2024

uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members on the same day for the parties and public at large.
rhus all the interested parties and other information seekers under RT.I Act may download these orders from CES1ATwebsite.


